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(c) whether Government would consider 

immediate doubling of such pensions for 

artists? 

THE MINISTER OF HUMAN RE-

SOURCE DEVELOPMENT (SHRI S.R. 

BOMMAI): (a) No such communication 

has been received. 

(b) Does not arise. 

(c) Ms. Asghari Bai is getting a month 

ly pension of Rs. 1,500/- from the Cent 

ral Government in addition to the month 

ly pension of Rs. 700/- she had been 

drawing from the Government of Madhya 

Pradesh. The State Government has inti 

mated that her pension has been in 

creased to Rs. 1,500/- per month with 

effect from 1st January, 1997 as a special 

case. 
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Status of Nehru planetarium 

2952. SHRI K.R. MALKANI: Will the 

Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state: 

(a) whether Teen Murti House is a 

Government property; and 
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(b) whether Nehru Planetarium is a 
private organisation on Government land? 

THE MINISTER OF HUMAN 

RESOURCE DEVELOPMENT (SHRI 

S.R. BOMMAI): (a) Yes, Sir. 

(b) Nehru Planetarium was constructed 

by the Jawaharlal Nehru Memorial Fund. 

Tne land use for its construction has been 

approved on long term Jeave and licence 

basis for a period of 20 years from March, 

1982. 

 
��"2 F �*  �� ��  + 0g��� �%�%  %  �$/  % ���� 

���� 
 2953. �� ��! <%Z!$���: 9�� 
���� ����2� ����� ���� �ह )���� �� �O 
� 
��<�� ��: 
 (�) 9�� �ह �� ह� �� ����� 
�� ��� �< ���3�O ��� ����� �� ������2�� �( 
)y��� ���� ��  � ! !� �� ,T�� ���2 34��
� 
���� �� ��5�� � �� ह�; 
 (J) ��� ह��, �( ����)�2� t�M�� 
9�� ह�; 
 (�) 9�� ����� �� �
�(\ 
���2 �< �� ��G�� �ह���� �� ����� ���� ��  
� ! ����-����� )��! ह�; 
 (घ) ��� ह��, �( ����)�2� t�M�� 
9�� ह�? 
 !��� �"���� �� �� !"#� (�� 
/�.3�.0+1!�): (�) ?� (J) 	��� ����� �� 
������ 28.11.96 ��  	��� ��  ��
� 1��2��5 
�< =����� 1�2�0��� ��  �ह� ��kW�� ��3�O �� 
���2 �� 34�
�� �� ह�+ ;� 1�2�0��� �� =����� 
���� 
@3��� � �< 
ह � �� ह� �
 t2 ह-+ 

 (�)  ?� (घ) 1�2�0���, 
����  1�@��� ��kW�� ��3�O �� ���2 �� 34�
�� 
�� ��� ह-, �< ��kW�� ��3�O �� ���2 �� ��G�� 
�ह���� �� �5 =�K� ���� �� )�)� .����� 

� ����� ���� ��)��2 ��� �( �MB� �M� 
� 
��e�� ��� ह�+ 

Budget    provision    for    mid-day    

meal scheme 

2954. SHRI AKHILESH DAS: Will the 

Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state: 

(a) the budget provision for the midday 

meal scheme for school children for the 

year 1996-97; 

(b) the amount earmarked for Uttar 

Pradesh and actualy made available to it 

during the year 1996-97; 

(c) by when the remaining fund is likely 

to be provided; 

(d) whether providing of the fund 

under the scheme was an incentive to the 

parents in order to* help reduce the 

dropout rate of children from the schools; 

and 

(e) if so, the details in this regard? 

THE MINISTER OF STATE IN THE 

DEPARTMENT OF EDUCATION IN 

THE MINISTRY OF HUMAN 

RESOURCE DEVELOPMENT (SHRI 

MUHI RAM SAIKIA): (a) A budget 

provision of Rs. 800 crore has been made 

for 1996-97 for the Scheme of National 

Programme of Nutritional Support to 

Primary Education (NP-NSPE), 

commonly   known   as   Mid-day   Meal 

Scheme. 

(b) and (c) Under this programme Food 
Corporation of India (FCI) supplies 

foodgrains to States and Union Territories 
free of cost and is reimbursed by this 
Department from the budget provisions. 

According to the information furnished 

by the FCI, the Government of Uttar 

Pradesh has lifted 2,22,165 metric tonnes 

of foodgrains upto February, 1997, out of a 

total allocation of 2,97,289 metric tonnes 

for 1996-97. 

(d) and (e) The programme is intended to 

give a boost to universalisation of primary 

education by increasing enrolment, 

retention and attendance and 

simultaneously impacting upon nutrition of 

students in primary classes. 


